Name of the corporate debtor: GARVIT INNOVATIVE PROMOTERS LIMITED ; Date of

Annexure-3

of liq

idation: 15.10.2025.; List of stakeholders as on:15.11.2025

List of operational creditors (other than Workmen, Employees and Government Dues) (PROVISONALLY ADMITTED)

(Amount in %)

SI. |Name of Details of claim received Details of claim admitted Amount of |Amount of | Amount of| Amount of claim Remarks, if
No. |creditor contingent any claim under verification |any
Date of Amount claimed |[Amount of claim Nature of claim Amount Whether lien / [ Amount % share in (claim mutual rejected
receipt admitted covered by lien |attachment covered by  |total amount dues, that
or attachment |removed? guarantee of claims may be set
pending (Yes/No) admitted off
disposal
Noble Co- [14.11.2025 80,82,60,033 80,82,60,033( Arising out of cheque 80.82.60.033|NO 50.30 Claim is
operative bouncing charges, Provisionally
Bank interest charges on admitted and
Limited current A/c being subject to
overdrawn, and other modification.

Alc.

penal charges and
incidental charges and
expenses incurred
against cheques of
Corporate Debtor
bounced from its bank




